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BEFORE THE NATIONAL GREEN TRIBUNAL I ‘

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO., 725/2023 N U4

IN THE MATTER OF:
BALIRAMSINGH e APPLICANT
VERSUS
WALLOP BREWING PRIVATE LIMITED & ORS.
........ RESPONDENT(s)

RESPONSE _ON_BEHALF_OF RESPONDENT NO. 2, 6 AND 8 IN
.12.2024 PASSED BY THE

COMPLIANCE OF THE ORDER DT. 02

|
HON’BLE NATIONAL GREEN TRIBUNAL

1.  BACKGROUND OF THE MATTER

1. That in the present matter, the violations alleged are that Respondent No.
1, Wallop Brewing Private Limited, is operating in violation of
environmental norms by establishing its unit within 300 meters from the
boundary of the Chandraprabha Wildlife Sanctuary, without obtaining the

mandatory No Objection Certificate (NOC) from the Forest Department.

v
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That despite being granted Consent to Establish (CTE) on 19.08.2021 with
a specific condit\ion i.e. Condition No. 21 that the said NOC and land use
documents must be submitted within two months prior to commencing
operations, failing which the CTE would be deemed rejected. That
Respondent No. 1 only applied for the NOC on 16.06.2023, thereby

violating Condition No. 21 of the CTE and commencing operations in

contravention of the prescribed environmental norms.

APPLICATION FOR NOC BY THE PROJECT PROPONENT
!

o e | e . . .
. That it is pertinent to submit that the Project Proponent has submitted an

application aated 16.06.2023 seeking a No Objection Certificate (NOC) in
relation to ihe Eco-Sensitive Zone/Wildlife Sanctuary by providing the
GPS coordiﬁates of his unit.

A Copy oti: the letter dt. 16.06.2023 has been annexed herewifh as
ANNEXURE A-1.

l
III. DISTANCE VERIFICATION BY THE FOREST DEPARTMENT

3. That subseq{lently, based on information received from the Regional Forest
Officer, J aylnohani Range vide letter dy. 27.10.2023, the Divisional Forest
Officer, Kash1 Wildlife Division, Ramnagar, Varanasi has written a letter
dated 27.10.2023 to the Project Proponent stating that the actual distance

details as under:

V
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Distance from Reserved Forest Area (RF): 162 meters

GPS Coordinates: Latitude 24°52'20.07", Longitude 83°05'06.49"
Distahce from Wildlife Sanctuary: 2825 meters

GPS Coordinates: Latitude 24°53'07.24", Longitude 83°06'26.19"
Distance from Eco-Sensitive Zone: 1320 meters

GPS Coordinates: Latitude 24°53'03.64", Longitude 83°05'42.96"

It is pertinent to mention that No NOC has been issued with respect to

wildlife, flora, fauna, or environment after the establishment of the unit.

Copies of the letters dt. 27.10.2023 have been annexed herewith as

ANNEXURE A-2.

. That the Régional Forest Officer, Chandra Prabha Range, Késhi wildlife
Division, Ramnagar, Varanasi, has written a letter dated 10.03.2025 to the
Divisional Forest Officer, Kashi wildlife Division, Ramnagar, Varanasi.
That the said Jetter states that the Regional Forest Officer, Chandra Prabha
Range, Kashi wildlife Division, Ramnagar, Varanasi alongwith concerned
Section Ofﬁ.cer Shri Ramcharitra Singh, Forest Inspector, conducted a site
inspection (\)n 08.03.2025. That during the said inspection, the shortest
distance fro\m the Wallop Brewing Pvt. Ltd. to the left bank of the Posta

River within the boundary of Chandra Prabha Wildlife Sanctuary was
| et

measured. 'fhe findings are as follows:

o GPS of the unit: Latitude 24°52'18.40", Longitude 83°05'01.02"

Y
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e GPS of the nearest left bank of Posta River within Chandra Prabha
wildlife Sanctuary: Latitude 24°52'31.57", Longitude 83°06’55.13"
e The nearest distance of the unit from the left bank of Posta River
within Chandraprabha Wildlife Sanctuary is 3.23 kilometers.
Theréfore, the said unit is outside the 1 km Eco-Sensitive Zone
(ESZS of the sanctuary.
A Copy of the letter dt. 10.03.2025 has been annexed herewith as
ANNEXURE A-3.
Coples of the Google imagery map of the said sanctuary has been
anne){ed herewith as ANNEXURE A-4.
Copi;s of the KML files of the sanctuary and the Eco sensitive Zone

|
have been annexed herewith as ANNEXURE A-S.

|

]

5. That it is_l‘relievant to mention that:
e The distanCe from the boundary wall of M/s Wallop Brewing Private
Lmnted to reserve forest pillar no 162/1 is Approx 159 m.
o The distance from the boundary wall of M/s Wallop Brewing Private
|
Limitied to Eco Sensitive Zone pillar No. E18 is Approx 1816 m.
e The d:istance from the boundary wall of M/s Wallop Brewing Privat

Limit!ed to Sanctuary Zone pillar No. C18 is Approx 2831m.

V
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® The distance from the boundary wall of M/s Wallop Brewing Privat
Limited to Sanctuary Zone pillar No. C17 is Approx 3249 m.

The ﬁpit is located at a distance of Approx 1816 m from the Eco-
sensiéive Zone. As per The Gazette of India extraordinary part II-
section-3-sub-section-II- New Delhi, January 8, 2019, 1 Km from
the surrounding area from the boundary of Chandraprabha Wildlife
Sanctpary has been declared as Eco-sensitive Zone of the
Chan%iraprabha Wildlife Sanctuary.

| A

\

IV. REGARDING WILDLIFE INCIDENTS IN NEWSPAPER

\
REPORTS
n

. | .
6. That with respect to the newspaper clippings enclosed by the applicant

showing incidents of harm to wildlife, it is submitted that except for one
l

incident failing within the jurisdiction of Kashi Wildlife Division,

|

l
Ramnagar, Varanasi.
| |
7. However, it" is noteworthy that in reference to clipping Annexure-A3 (of
the Original Application) published in Amar Ujala, no leopard deaths or

poaching cases have been reported in the concerned area in the past 5 years.

|
|

However, it is germane to mention that during the night of
01.01.2019/02.01 2019, a leopard was found injured in Compartment No.

17, Shikargénj under Jaymohani Range which comes under the jurisdiction

%
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of the Kash} Wildlife Division. That t

he leopard was rescued and sent for

treatment to Kanpur Zoo as per norms. That further, a range case No.
18/2018-19 dated 02.01.2019 was registered against unknown persons.

That after investigation, the accused were identified and chargesheet has

been filed as stated in the letter dated 13.06.2019 written by the Divisional

Forest Officer, Kashi Wildlife Division, Ramnagar, Varanasi to the

) |
Regional Forest Officer, Jaymohani Range.

A Copy of the Range Case No. 18/2018-19 dt. 02.01.2019 has been

|
annexed her[ewith as ANNEXURE A-6.

A Copy of tfhe Chargesheet has been annexed herewith as ANNEXURE
, \ ‘ :
A-7. 1

A Copy of the letter dt. 13.06.2019 has been annexed herewith as

!
ANNEXURE A-8.
|

|

. That followling the said incident, regul‘ar patrolling and surveillance are
being conducted in the sensitive ESZ areas by forest department, and
informers have also been activated to report illegal hunting. As a result, no
other illegal hunting incident has occurred in the past 5 years. Moreover,
awareness ‘campaigns are being conducted in surrounding villages

regarding forest and wildlife conservation and protection to prevent such

incidents in ‘the future.

Y
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9. That the deponent is duty bound to fulfil the obligation which are assigned

under the law and directions passed by this Hon’ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions dr instructions that may be issued by this Hon’ble Tribunal,

without demur or delay. To upkeep the majesty of the Hon’ble Courts of

law is always the duty concern for deponent herein.

10.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Trlbunal It is prayed that the same be taken on record.

THROUGH COUNSEL

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar(09jadon@gmail.com

Ph: 9639286572
DATE: 22.07.2025

PLACE: NOIDA




PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 725/2023

[Regd. 5. Mo 'T@—T

IN THE MATTER OF: 0o 30+ - %
BALIRAM SINGH APPLICANT
VERSUS
WALLOP BREWING PRIVATE LIMITED & ORS.
........ RESPONDENT(s)

AFFIDAVIT

-------------------------

------------------------

RAMNAG AR, VARANAS|
affirm and state as under:

1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and am competent and authorized to swear the

present affidavit.




Counse] on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

DEPgN{NT

on this 22nd day of July, 2025, that the

|
{

| VERIFICATION
Verified at | kashi

contents of the above affidavit from paragraphs 1 to 2 are believed to be
T

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

Aiiestap Dy Ma. g .
&‘1%‘\—}-3@‘)}) |

G. S. Chaurvedi ]
Notary Govt. Of India
Regd Ne. 1566
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ANNEXURE A-4
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ANNEXURE A-5

Eco Sensitive Zone Map of Chandraprabha Wildlife Sanctuary
Kashi Wildlife Division?@flandauli, Uttar Pradesh
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LULC Map of Eco Sensitive Zone, Chandraprabha Wildlife Sanctuary
Kashi Wildlife Division®@Randauli, Uttar Pradesh
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Application under Section 256 C. R. P. C on be half of State of Uttar
/'pradesh by Divisional Forest Officer, Varanasi Forest Divisional through State Forest
Counse! ( &AWL Chakia

1. That the case has been Sterted on the complaint of the Range officer,
2. That the Complainant Divisional Forest officer Varanasi Forest Division

is only formally intersted in the case. He is neither an eye witness of the facts
alleged in the complaint nor does the prosecution wants to produce as witness in
the case. :

3. That the said" Divisional Forest Officer is not only public servant but very
busy public sevenal and his presence onevery date fixed in the courtin the case

would cause great hard ship and he weuld be greatly by hamparain the discharge
of his public duties.

It is there fore prayed that your honour be pleased to dispengewith

State Forest Council ANU~rq Divisional Forest Officer
Varanasi Forest Division AN \laranasi Forest Division

Chakia, Varanasi. ( i
' 5+ (guvére 4 Ramnagar, Vaganasi
st Gurtofl | L
i3 B e Fre) TR Sha T
W amioei
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Veterinary Necropsy Protocol

Post-Mortem Report
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Copy of Forest Department G-0- No- 3694/XIV-¥135/1957, dated May, 74
- 1957 to the Chief Gane Warden, U-P- and copy to C-CaJi._ ‘
Subject: Proposal to establishment  the Chandraprabhsa Sanctuary iy ¢

Vv man&sz Forest Division-

‘With reference to your letter No- 1337/23-10-2, dated May 14, 1957
the above subject, I am directed to say that the Governor has been please
- sanction under rule '4 of the rules regulating hunting, shooting and fishing
reserved forests, your proposals for the establishment: of a sanctuary in
Varanasi Forest Division with the boundaries as shown in the Annexure heje
The Sanctuary may be named "CHANDRAP RABHA SANCTUARY™ You n
now take necessary action under rules- _ , i

OFFICE OF THE C FGAME WARDEN, G VIE PRESERVATH
CIRCLE NO- 1436/23-10-2, Dated, Lucknow, June 2,1957.
~ Copy forwarded to the Game warden, Chandraprabha, Region
information and necessary acﬁma under the rul s | -,

ki T
)

DRI

es~

Copy also to the Divisional Forest Officer Varanasi for information-

b osdk -
(8-8- Negi),_
C-G- Warden, U-P-
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